


BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE AT CHENNAI 

O.A No. 84 of 2022 (SZ) 

In the matter of: 

East Kamaraj Nagar (North) 

Residents Welfare Association 

Represented by Mr.M.N.Mahendar 

Secretary 

No.14, First East Street, Kamaraj Nagar 

Thiruvanmiyur 

Chennai - 600 041 

Email : mahendarmn@gmail.com ... Applicant 

Vis 

The Commissioner, 

Greater Chennai Corporation Ripon Building & 4 Ors 

VOLUME-I 

S.NO DATE PARTICULARS 

1. 07.10.2023 Additional Affidavit filed by the Applicant 

TYPED SET OF DOCUMENTS 

2. 15.12.2016 The Status Report dated 15.12.2016 filed by the 

Strom Water Drain Department in OA. 219 of 

2015 (SZ)-Annexure A1 

3. 26.08.2022 The Report dated 26.08.2022 filed by the 

Chennai Metropolitan Water Supply and 

Sewerage Board (CMWSSB) in OA. 84 of 2022 

(SZ)-Annexure A2 

4. 26.04.2023 The Report dated 26.04.2023 filed by the Tamil 

Nadu Pollution Control Board in OA.84 of 

2022(SZ)-Annexure A3 

5. Map showing Storm Water Drains in the East 

Kamaraj-Annexure-A4 

6. Proof of Service 
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10/7/23, 4:45 PM 
Gmail -Addi-Affidavit-QA 84 of 2022 (SZ) 

M G·mail Kaushik Sharma <kaushiknsharma@gmail.com> 

Addi-Affidavit-QA 84 of 2022 (SZ) 
1 message 

Kaushik Sharma <kaushiknsharma@gmail.com> 7 October 2023 at 16:44 
To: commissioner@chennaicorporation.gov, cmwssb@tn.gov.in, md@cmwssb.in, 
dcworks@chennaicorporation.gov.in, cmwssbarea13@gmial.com, ssjtnpcb@gmail.com 

Dear sir I madam, 
Please find attached the copy of the Additional Affidavit filed by 
the Applicant in OA 84 2022(SZ). Kindly acknowledge the receipt of 
the same. 

Regards, 
T. Kiran Rani 
KNS Law Chambers. 

DISCLAIMER: 

This message (including any attachments) is intended for the designated recipient and purpose only and may contain 

privileged, proprietary, confidential, or otherwise private information. If you have received it in error, please notify the sender 

immediately and delete the message. E-mails are susceptible to alteration. The Sender shall not be liable for the message if 

altered, changed or falsified. Nothing in the message or attachment is capable or intended to create any legally binding 

obligation on either party. This mail and/or its attachments are not to be reported or copied made available to others. The 

sender owes no liability or responsibility for loss or damage from the use of this message, including damage from virus. 
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